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1. 

2. 

CP NO (IB) 238/ALD/2018 

 Ld. Counsel representing the Operational Creditor and Sh. Manu Khare, 

Advocate for the Corporate Debtor is present.  

 Counter affidavit has been filed by the Corporate Debtor. Rejoinder, if any, 

may be filed within seven days with a copy in advance to the opposite party. 

 List the matter on 6
th
 September, 2018 for admission. 
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